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OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)

No! it HQ .: T-k-''}JgTP/Gaz./20:s HAZA~ COUR" '""1 Dated, Delhi the 2? ' D:/ '}oZ?
As directed copy of letter bearing no. DJA/Trg/JO-05/165C)/2023/334 dated 17.01.2023

received through e-mail from the Delhi Judicial Academy, Dwarka, New Delhi, forwarded for information
and necessary action to :-

The Concerned Judicial OFficers of Central District, Tis Hazari Court, Delhi (as per list attached
with the letter as Annexure W.

1

2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3./. The Branch In-charge, Facilitation Cen[re, Tis Hazari Court, Delhi.

b/ The Website Committee, English/HDd Tis Hazari Court, dethi,
5. The LAYERS for uploadIng the same-.

6. The Branch In-charge, Pool Car Section, Tis Hazri Courts, Delhi,

%\\D>
(KaveFT Baweji)'

District Judge (Commercial Court)-07
OFficer In-charge Judicial Branch, Central

for Principal District & Sessions Judge(H(25)
Tis Hazari Court, Delhi.



Proposed Nomination List for ,

Core Competance Conference for Knowledge, Sl:hI and Perspective
Development

for ASJs (POCSO) /ASJs (FTSC) (POCSO) / ASJs (SC) (POCSO) & Public
Prosecutors attached with these Courts (Full Strength)

on

24th & 25th February, 2023
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